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2.6.2004
MA 983/2004 in DA 908/2003

Present: Shri 3.C.3harma, couns

Thri M.M.3udan. coun-c

MA 988/2004

In view of the holding

ag compliance of +the direction (iij) contained in the

el for applicant~ in 0A

1 for recpondents in 04

of OPC by the recpondents

oradsr dated 283.11.2003, MA-D82/2004  hac rendered

in ctuous and is accordingly dispoced of.
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 Shankar Raju )
Member ()
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